CEMPOWERING PEOPRLE

PACL:HLG:CP:2018
16" July, 2018

The Nodal Officer cum Secretary,
Justice (Retd.) R.M. Lodha Committee, .
In the matter of PACL Limited,

SEBI Bhavan,

Plot No. C4-A G Biock,

Bandra Kurla Complex,

Mumbai - 400051,

Regq.: Counter Proposal — Purchase of PACL Limited land

Ref.: Letter No. JRMLCIPACLI2988/2018 dated 16/03/2018 of the
Justice {Retd.) R.M. Lodha Committee to PACL Limited

Dear Sir,

said Properties, belonging to PACL Limited in the State of Tamil Nadu at
Villages (i) Thammanayakkampatti, (i) Parattanatham and (i)
Pillaiyarnatham in the district Thiruchuli Tamilnadu.
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We may state and place on records that'

1. The said Proparties, under counter proposal are proposad to be
purchased at ithe behest of NLO india Limited - 3 Nawvratana
Enterprise of the Government of india, for a 100 MW Solar Power
Plant set up in the State of Taminadu;

The said Properties are part of contiguous land parcels id entified
by the State Government of Tamiinadu for the purposes of setting
Up the Solar Power Plant, a Map whersof was already been
submitted with earlier propoesais;

N
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the requirement of land / said Properties s urgent, which
aggregates to 110.39 acres, for immediate completion of Solar
Power Plant, which is stalled for want of saig Properties under the
counter proposal:

We extend & submit our Counter proposal for the said Properties as per
Annexure A hereto along-with the guidelines price from the concerned
fevenue department for each of the land parcel Annexure A atso
Shiumerates relevant details of each of the land parcels like guidance
value, counter offer price and survey number,

We further confirm & stand committed and undertake to pay 10% higher
of the highest price that may be offered fo the Commitiee under any
counter proposals for the said Properties of PACL Limited.

Accordingly, our counter proposai is as Lnder
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| Thammanayakkampatti 1 43 43 801600 ! 1803200 ; We confirm to pay

. District Thiruchuli | 10% higher of the
| ! highast price

offeed under any |
{ ( . countetr proposal, if |
| ; ' ’
! ;arny.

| — o 5 I -
Parattanatham, i85.27 1 23,468,300 . 46,93,000 |
. District Thiruchuii E -

i I
i

L ? S
. Pitlaiyarnatham, P 163 143,580 87400 | - Do-
' District Thiruchuli | | |
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(Total (Rs) 111039 |32,91,580 6583800 -

EMD:

We assure the Hon'ble Committes to deposit the EMD immediately (not
later than 7 (Seven) working days of our counter proposal having
accepted by the Hon'ble Commitiee The valus of EMD shall be appx.
Rs. 6,60,000/- as per our counter proposai for the said Properties or a
higher sum as per our commitment to pay 10% higher of the highest
counter proposal received by the Commitiee.

Undertaking:

We hereby undertake that:

a. We are not related to and / or associated with PACL Limited;

b. Our counter proposal shall be governed by and to abide (mutatis
mutandis) by the same terms and conditions, as fixed for PACL
Limited,
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¢. The Properties shall be sold to us on “as is where is" basis @and the -

Committee shall make no representation / warraniies w/r/to the title
atc. of the Properties;

he enfire procseds of the sale of Properties shall be c reditec
i r“tfy to the designated SEBI account under intimation t{o the

Q.
-

Ll
o

Committes;

Any default in the payment of the Consideration / purchase price or
any part thersof shaii resuit in the forfeiture of any amount already

paid to / deposited with SEB! including EMD; and

®

f. Sale Certificatel{s) shall be issued only upon receipt of entire
Consideration / purchase price within the time frame provided in
the undertaking alongwith the Property documents, whether in
original or as copies of the original as available with the

Committee.

We earnestly request to accept our counter proposal in view of the facts
and circumstances mentionea above

Thanking You,
for Jaksoa\Enginﬂers Limited

//mm* [V ™A (f{w’mcfw)

Authoypized S!gnatory

Encl.: a/a
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Date: 23.02.2018

GUIDELINE VALUE FOR PACL LAND AT THAMMANAYAKKAMPATT VILLAGE

s.No.| SRO VILLAGE NAME SURVEY NO. ARea | GUIDELINEVALUE/
. ACRE Rs.
1 | THIRUCHULI| THAMMANAYAKKAMPATTI 22 0.28.5 A oo -
) é Py
2 | THIRUCHULI] THAMMANAYAKKAMPATTI 6/2E 0.19.5 ol b&D0-
x/
3 | THIRUCHUL ] THAMMANAYAKKAMPATT! 711 0.67.0 QDo
4 | THIRUCHULI] THAMMANAYAXKAMPATTI e 0.15.5 Aoroo !’
) e e
5 | THIRUCHUU | THAMMANAYAKKAMPATT! 13 0.70.0 S0 ob |’
p
6 | THIRUCHULI] THAMMANAYAXKAMPATTI 7/4 0.52.0 IADIDG-
.
7 | THIRUCHULI]  THAMMANAYAKKAMPATTI 10/15 0.31.0 So oD |
P
3 | THIRUCHULI] THAMMANAYAKKAMPATTI 10/18 0.19.0 A10T
7
9 | imrUCHUL|  THAMSMANAYAKKAMPATTI 10/4 0.44.0 SOIcD|
4
10 | THIRUCHUU | THAMMANAYAKKAMPATT] 10/5 0.45.56 A0 1ov
s
11 | TRIRUCHUU | THAMMANAYAKKAMPATT! 11/4 0.35.0 U0t ot
s
12 | THIRUCHUL ] THAMMANAYAKKAMPATTI 12/1 0.22.50 A b ¥p0
-/
13 | THIRUCHULI]  THAMMANAYAKKAMPATTI 1277 D175 2 4 8po
. JI
13 | THIRUCHUL| THAMMANAYAKKAMPATH 12/8 0.13.0 86 &po
s
15 | THIRUCHUU | THAMMARAYAKKAMPATTI 12/9 037.0 R 6EDD
-
16 | THIRUCHULI] THAMMANAYAKKAMPATTI 40/7A 0.24.0 35§D
s
17 | THIRUCHUU | THAMMANAYAKXANMPATTI 48/10 0.6.50 Aolb O |
a f
13 | THIRUCHUU | THAMMANAYAKKAMPATTI 48124 0.38.50 SO DO
19 | THIRUCHUU | THAMMANAYAKKAMPATT | 48/2C 0.40.00 2Ot 00
20 I mERucHUN | THAMMANAYAKKAMPATTI a9/18 0.89.5
21 | THIRUCHUL | THAMMANAYAKKAMPATT] 52/38 0.12.0




s.No.] SRO VILLAGE NAME SURVEY NO. AREA GUIDELINE VALUE /
ACRE Rs.
22 | THIRUCHUU |  THAMIMANAYAKKAMPATTI 52/4 1.55.50 AO)o0-
23 | THIRUCHUL |  THAMMANAYAKKAMPATTS 54/2C 0.28.00 SO HO
24 | THIRUCHULL| THAMMANAYAXKAMPATTI 57/3 0.84.00 Aoinn
26 | THIRUCHULI| THAMMANAYAKXAMPATT! 58/1 0.57.5 AH10OD
26 | THIRUCHULI| THAMMANAYAKKAMPATTI 5873 £.43.50 SO THD
27 | THIRUCHULI| THAMMANAYAXKAMPATTI .| - 58/4 04650 | SOIOO
28 | THIRUCHUL ] THAMMAMAYAKKAMPATTH 5845 0.88.00 Sofoo
29 [ THIRUCHULI| THARMANAYAKKAMPATTI 59/1 0.61.00 oo -
S0 d
30 | THIRUCHULI] THAMMANAYAKKAMPATT) 5942 0.18.00 6O
31 | THIRUGHUU | THAMMANAYAKKAMPATTI 59/3 £.36.50 &0 od
32 | THIRUCHULI; THAMMANAYAKKAMPATTI 60/2 0.75.00 Aty
L
33 | THIRUCHULE} THAMMANAYAKKAMPATTI 60/3 0.72.50 SO
f
34 | THIRUCHULL L THAMMANAYAKKAMPATTI 60/4 0.76.50 3SOfo o
35 | THIRUCHULI| THAMMANAYAKKAMPATT] 60/5 0.54.50
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Date:- 26.03.2018
GUIDELINE VALUE FOR PACL EAND AT THAMMAMAYANKANPAT ] VILLAGE

N e k3
8. No, SRO Village Name Survey No.| Hee. | Acre Gmdehn,:aiue / Acre—
_ 5.
1 iThiruchuli ;Thammanayakkanpstt] 57714 121 | 2.99 tﬁb,[oo /ag;g,dr,n
TOTAL 2.89 '
an ..-4..
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GUIDELINE VALUE FOR PACL LAND AT PARATTANATHAM VILLAGE

S No.

SRO

VILLAGE NAME

SURVEY NO.

AREA

GUIDELINE VALUE /

ACRE Rs.
' &
1 | THIRUCHUL PARATTANATHAM 1/1A1 0.55.0 LoD |
£
2 | THIRUCHULI PARATTANATHAM 1/182 0.50.50 £y 06RO -
3 | THIRUCHUU PARATTANATHAM < | 7/38 2.8.50 AR K00 -
4 | THIRUCHUL PARATTANATHAM 8/4 0.38,0 R3A 00
5 | THIRUCHUU PARATTANATHAM | 9/ 0.60.5 LioSc 0
I
6 | THIRUCHULI PARATTANATHAM 5/4 0.89.0 L0200
7 | THIRUCHUU PARATTANATHAM / 11/4 1.30.50 A2 X000
) :
§ | THIRUCHULI PARATTANATHAM 11/5 0.32.00 2 AK0Y
5 | THiRuCHUL PARATTANATHAM * 1472 1.40.0 L1 0 SO0
10 | THIRUCHUL PARATTANATHAM < | 1773 0.66.50 Ly 000
11 | THIRUCHUY PARATTANATHAM * 12 0.35.50 L oSonl
12 | THIRUCHUU pARATTANATHAM  * | 33738 0.9.00 4O
y;
13 | THIRUCHUL PARATTANATHAM 31/7 0.94.5 2t OO0~
14 |Thiruchuu|  paRATTANATHAM ‘| 332 0.48.00 A A0
15 | THIRUCHUU PARATTANATHAM  “ 1 361 0.9.50 B2 oo
Fl
16 | THIRUCHULI PARATTANATHAM 36/3 0.42.00 2 2,550
17 | THIRUCHUL PARATTANATHAM ' 36/5 0.76.0
18 | THIRUCHUI PARATIANATHAM ¥ 38/2 1.17.5
19 | THIRUCHULI PARATTANATHAM | 3973 0.40.50
20 | THIRUCRUU PARATTANATHAM 39/7 0.37.50
21 | THIRUGHULI:  PARATTANATHAM 39/9 0.36.0
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THAMMANAYAKKANPATTI VILLAGE PARATTANATHAM VILLAGE

He, Acre Guideline Valug Amaunt Hec, Acre Guideline Value Amount
0.285 247 0.70 26800 1B 886 0.55% 2.47 1.36 40200 54,612
£2.195 2.47 0.48 26800 12,908 8.508 2.47 125 A0200 50,143

0.67 247 163 20100 33,263 2.085 247 315 33500 172,523
0.155 2.47 .38 20100 2,685 0.38 2.47 0.94 33500 31,443
0.7 147 1.73 20100 34,753 0.605 2.47 1.45 40200 60,073
0.52 2.47 1.28 20100 25.816 0.85 247 220 &0200 88,372
6,31 .47 0.77 20100 15,261 1.208 2.47 .93 33500 58,708
19 2.47 a7 010G 9,433 0.32 2.47 0.79 33500 26,478
.44 .47 1.09 20160 21,845 14 2.47 3.46 40200 135,C12
2455 2.47 1.12 20100 22 5E9 0.665 2.47 1.64 40200 66,031
.35 .47 .86 20100 17,376 0.355 2.47 0.88 40200 35,2492
0.225 2.47 0.56 26800 14,854 .09 2.47 0.22 40200 8,936
G175 247 0.43 8800 11,584 0.845 247 2.33 40200 93,833
0.18 2.47 0.44 26800 11,915 0.48 247 L1 33500 39,718
0.37 .87 .81 26800 24,493 0.085 2.47 0.23 33500 7,861
0.24 .47 0.58 25800 15,887 0.42 2.47 1.04 33500 34,753
0065 247 0.16 20106 3,227 3.76 247 1.88 33500 62,386
0385 .47 06.95 20100 18,114 1175 2.47 2.90 26800 TETE0 |
0.4 147 . .99 20104 18,859 0.405 2.47 1.00 33500 33,512
0.495 247 2.21 20100 44,434 0.375 2.47 0.93 33500 31,029
.12 .47 0.3 20300 5,858 0.86 247 2.12 33500 71,161
1.555 247 3.84 20100 77,201 35.58 757100 1,285,113
0,28 2.47 0.6% 20100 13,901 -
0.94 2,47 2.32 26100 46,668
0,575 .47 1.42 20100 28,547
0.435 247 187 20108 21,586
G465 247 1.13 20100 23,088
.88 2.47 217 20100 43,689
0.61 247 131 20100 30,285
0.18 247 0.44 20100 B,936
0,365 247 Q.50 25100 18,121
Q.75 247 1.85 20100 37,235
3.725 147 1.79 20100 35,554
0,765 147 1.89 20100 37,980
0.545 2.47 135 20100 17,058
40,50 750,400 841,599

Fer Jakson Engineers

Authorissd Sighafury




o

o N
i DN P
@!NEW DEln - - I

< P

O\ Spater 26032018 e, 4
GUIDELINE VALUE FOR PACI LAND AT PARAPTANATHAM VILLAGE by 7

5. Ne. SRO Village Name | Survey No, Hee Acre - Buideline ;:h'e /Acre
1 Thiruchudi [Parattanatham 39/166 0.155 0.38 232 Cop ! 2FT LE A
2 Thiruchuli  [Parattanatham ©12/3 1.415 3.5 0SB0
3 [Thiruchuli jParattanatham | ¢ 38/3 0.375 0.93 2EZpq.
4 [Thiruchuli [Parattanatham |- 33/1 0.945 2.33 R2XHO-
5  [Thiruchuii [Parattanatham |~ 34/5 0.64 1.58 BAs0
6 iThiruchull [Perattanatham | = 37/2 0.04 0.1 BR300 ~
7 IThirucholi |Parattanatiam |~ 37/4 0.5 | 124 R 2,00 ~
8 |Thiruchuli |Parattaratham 37/5 0.51 1.26 2R KDO~
9 [|Thiruchull |Parattanatham | < 37/8 £.54 1.33 22 <oo-
10 {thiruchuli |Parattanatham | 41/1 1.22 3,01 Qb -
11 |Thiruechuli |Parattanatham 38/2 0.26 0.64 33500
12 |Thiruchuli |Parattanatham | < 40/68 0.245 0.61 32500~ ]
13 [Thiruchuli {Parattanatham | - 17/2 0.87 2.15 HOABO -
14  |Thiruchuli {Parattanatham |« 17/4 0.225 0.56 LoSop - .
15 Thiruchuli {Parattanatham - 22 705 1.74 Zr oA _
i5 Thiruchuli |Paraftancitam | - 2/4 0.265 0.65 10 Ioo -
17 |Thiruchuli |Parattanatham ! * 31/5 0.38 0,94 2165 A0 -
18  Ithiruchuli |Parattanatham |1 14/3 2.565 6.24 4 0 30~
TOTAL 29.29
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$. No. SRO Villaze Name Suivey No, ; Hec. | Acre Rs
—__1 Thiruchult  [Piliaiyartham 113/4 0.66 § 1.63 @ L& bg‘OD }h :5.645 5
TOTAL 1.63 4

SRt sesasat
Sebafl - 038 @3




